NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P. No. 144/(MAH)/2016
CA. No.

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 16.01.2017

NAME OF THE PARTIES: M/s. Euro Ceramics Ltd.
SECTION OF THE COMPANIES ACT: 74(2) of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

Order
CP No.144/74(2)/NCLT/MB/MAH/2016

The Counsel appearing on behalf of the Applicant, sought time for initiating

further proceedings on 23.12.2016 fot the ca-_-fe befo;z BIFR abated.
*

For non-compliance of the order dated 23.12.2016, this CP for extension of
time is hereby dismissed.
» Sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)

Sd/-
V. NALLASENAPATHY
Member (Technical)


CLB 2
Typewritten Text
Sd/-

CLB 2
Typewritten Text
Sd/-




